PART Il
HARYANA GOVERNMENT
FOREST DEPARTMENT
Notification
The 13" September, 1974
No. S.O. 144/C.A 16/27/S. 29/74- In exercise of the powers conferred by section 29 of the Indian Forest
Act, 1927, and all other powers enabling hin in this behalf, the Governor of Haryana hereby make the
following amendment in the schedule annexed to erstwhile Punjab Government Agriculture Department
(Forests) notification No. 1549-Ft-56/1844, dated the 9™ June, 1956, namely :--
AMENDMENT

In the said schedule, for Part I, the following shall be substitute, namely :--

“PART I (HILL FORESTS)

District Tehsil Name of Village =~ Name of Area
With H.B. No. Forest Khasra Nos. in Acres
1 2 3 4 5 6
Ambala Jagadhri  Panchkhol, Bhagwat 51, 52, 69 to 75, 1308
H.B No. Khillan- 33, 34,3539 to 50 2110
493 Wala 53 to 68
y N N Kansli 15to0 17, 28, 10, 31 875
36 to 38
" " " Chikan 1to 14, 18 to 25 1751
Shahzad-wala 26, 27 125
y N Chikan, H.B Chikan 2,3,10,12to 15 425
No. 12 17, 18,22, 24, 25,

29, 31, 35, 37, 38,

46 to 49, 50/1, 52,

53, 58, 61, 63, 65, 66
68, 73/1, 78, 83

84/1, 85, 87, 91, 92
93, 94, 95, 96 to 99
104/2, 104/4, 105/1,
118 to 122, 124, 125/1,
125/3, 125/4, 126 to 134
148, 158/4, 161/2,

162 to 165, 168/
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1 3 5 6
169/2, 170 to 191, 192/1,
192/2,193/1, 193/2, 194
to 196, 200, 203 to 213
" . Khol Dar- Darpur 1to 26 2026
pur, H.B.
No. 492
" " Jangal Mehar- Ibrahim 1to 16 495
niwala pur
H.B. No. 491
y y iy Jattan 19to0 32 219
Wala
y iy y Meharni- 17, 18,33,34,35 534
wala(khol
Taharpur)
" " " Basantaur 38, 39, 40 160
y iy iy Fatehgarh 36, 37 254
N N Salampur Salampur 1to7 356
Kohi, H.B.
No. 489
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KIRAN AGGARWAL

Joint Secretary



